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Ne.CPC 60 of 1996 |
(0.A.70 of 1996) il

Date of Order 3 16.10.1996
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Present : Hon'blir.Justice A.K.Chatterjeer Vice~Chairmen.
' Hon! blé&' «M S, Mukherjesr Administrative Member.
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o For the applicant s\il'r.P.L.Bosa» counsel .
0 |
For the respendentss .M, S,Banarjess counsel.
) |
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Ld.ceunssl for ‘h. applicants Mr.P.L.Beser states that
the grievance of the btlicant has been redressed andf he
doss not wish to proce) with this contempt petition,

2, We accerdingly
contempt rule,

3

net Find any reason to issue &
The CPGI:ls dispesed of as not pressed,

Hougvery {t is f\_md that on 25,9.1996» the connected
0.A. being 0.A.70 of 195 was dispased of as withdrauns but
the order as recorded shhws that tha CPC 60 of 1996 was
also disposed of s In thacircumstancess ths cause-titls of

the order dated 25.9.199 in 0.A.70 of 1996 be corrected by
striking out the CPC No.
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